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(Separate paging is given to this part in order that it may be filed as a separate compilation )

NOTICE

The undermentioned Gazettes of India Extraordinary were published up to the 27th February 1969 :—

Issue No. No. and Date Issued by Subject

Nil

Copies of the Gazettes Extraordinary mentioned above will be supplied on Indent to the Manager of Publications
Civil Lines, Delhi. Indents should be submitted so as to reach the Manager within ten days of the date of issue of these Gazettes.

PART I—SECTION 2

Notifications regarding Appointments, Promotions, Leave, etc., of Govt Officers issued by
The Ministries of the Government of India (other than the Ministry of Defence) and by the

Supreme Court

202 GI/69
(949)



950 THE GAZETTE OF INDIA, AUGUST 23, 1969 (BHADRA 1, 1891) [PART I—SEC. 2



PART I—SEC. 2] THE GAZETTE OF INDIA> AUGUST 23, 1969 (BHADkA I, 1891) 951



952 THE GAZETTE OF INDIA, AUGUST 23, 1969 (BHADRA 1, 1891) Î ART I~SBC. 2
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PRIME MINISTER'S SECRETARIAT

New Delht-U, the 12th August 1969

No. F.61/106/6S-PMA,—The President is pleased to grant
Shri S. D. Chari. Section Officer in the Prime Minister's Secre-
tariat, extension of service for a further period of one year
with effect from the 1st October, 1969.

S. P. KHANNA, Private Secy,
to the Prime Minister

LOK SABHA SECRETARIAT

New Delhi-1, the 2nd August 1969

No. FF.519(3)A4iV-J/GiV-S6/69.—In continuation of this
Secretariat Notification No. 519(3)/AN-I/GN-80/69 dated
the 3rd June, 1969, Shri S. L. Puri, permanent Assistant End
officiating Assistant Committee Officer, will continue to offi-
ciate as Section Officer in the leave vacancy caused by grant

of leave to Shri P. P. Singh, Section Officer for a period
from 1st August, 1969 to 4th September, 1969,

AVTAR SINGH RIKHY, Jt. Secy.

New Delht-l, the 4th August 1969

No. Pf.315(3)/J4iV-//OJV-87/69._Shri H. P. Sarin perma-
nent Assistant Reference Officer and officiating Assistant Infor-
mation Officer, is appointed as Reference Officer in an offi-
ciating capacity with effect from the 25th July 1969 until
further orders.

No, PFJ3(3)ANJ/GN.&S/69.—ShTi G. Venkataya per-
manent Assistant Reference Officer, is appointed as Assis-
tant Information Officer in an officiating capacity with effect
from the 28th July, 1969, until further orders.
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No. PF396(3)/AN-I/GN-90/69.—Shri M. L. Pareek, per-
manent Assistant Reference Officer is appointed na Reference
Officer in an officiaiing capacity with effect from the- 4th
August, 1969 until further order?).

The 8th August 1969

No. 38/1/69/r.-—Shri O. S. Dhillon, a Member of Lok
Sabha, has been chosen as the Speaker of Lok Sabha on the
afternoon of the 8th August, 1969.

S. L. SHAKDHER, Secy.

PLANNING COMMISSION

New Delhi, the 31st July 1969

No. F. 6(591)/66-Adm.I.—The services of Shri P. K. J.
Menon, IAS, Adviser (Programme Administration) and ex-
officio Additional Secretary to the Government of India in
the Planning Commission were placed at the disposal of the
Government of Bihar with effect from the 10th, July, 1969
(afternoon).

D. DAS, Under Secy.

DEPARTMENT OF SOCIAL WELFARE

New Delhi-1, the 4th August 1969

No. 2(6)/69-Estt.—Shri G. C. Bnardwaj, an officiating
Grade n Stenographer of the Central Secretariat Stenographers'
Service In the Cadre of the Department of Social Welfare,
is appointed until further orders to officiate as Private Secre-
tary to the Deputy Minister for Law and Social Welfare with
effect from the 19th May, 1969.

S. SATHYAM, Under Secy.

MINISTRY OF LAW

Department of Legal Affairs

New Delhi, the 2lst July 1969

No. P. 12(56)/69-AdmJ(LA).—The President is pleased
to appoint Shri J. H. Parekh, a permanent Superintendent
(Legal) in the Department of Legal Affaire, Ministry of
Law, and officiating Assistant Legal Adviser (Grade IV of
the Central Legal Service) in the Branch Secretariat of that
Department, at Bombay, to officiate as Deputy Legal Adviser
(Grade i n of the Central Legal Service) in the said Branch
Secretariat for the period from the forenoon of the 1st July,
1969 to the afternoon of the 30th September, 1969.

No. F. 12(56)/69-AdmJ (LA).—The President is pleased
to appoint Shri Nahar Chand Gupta, a permanent officer of
the Punjab State Civil (Judicial) Service end officiating as
Assistant Legal Adviser to the Government of India (Grade
IV of the Central Legal Service) in the Department of
Legal Affairs, Ministry of Law, New Delhi, to officiate as
Deputy Legal Adviser (Grade Ht of the Central Legal
Service) in that Department, at New Delhi, for the period
from the forenoon of the 1st July, 1969 to the afternoon
of the 30th September, 1969.

The 22nd July 1969

No. F. 12(54) /69-Adm.I (LA).—The Secretary to the
Government of India in the Ministry of Law, Department of
Legal Affairs, hereby appoints Shri Prithl Paul Singh a per-
manent Grade II Officer of the Central Secretariat Steno-
graphers' Service in the Law Ministry's cadre of that service
to officiate ES Private Secretary to the Solicitor General of
India In that Department with effect from the forenoon of
the 19th July, 1969 and until further orders.

N. SRINTVASAN, Under Secy.

New Delhi, the ISth July 1969

No. F. 12(49)/69-Adm.I(LA).—The President Is pleased
to appoint Shri P. V. Swarlu, a permanent Deputy Legal

Advisor (Grade IH of the Central Legal Service) and officiat-
ing Additional Legal Adviser (Grade III of the Central
Legal Service) in the Department of legal Affairs, Ministry
of Law, New Delhi, to officiate a« Joint Secretary & Legal
Adviser (Grade I of the Central Legal Service) in that
Department for the period from the forenoon of the 5th
June. 1969. to the afternoon of the 26tb July, 1969,

S. BALAKRISHNAN, Jt. Secy. &-Legal Adviser

New Delhi, the 8th August 1969

No. F. 12(62)169-Adm.l(LA).-—On termination of the
deputation of Shri G. Gopalakrlshaan as Secretary Legisla-
tive and Judicial Department, Government of Pondlcherry, the
President is pleased to appoint Shri G. GopalakrUhnan, a
permanent Deputy Legal Adviser (Grade i n of the Central
Legal Service) in the Department of Legal Affairs, Ministry
of Law, to officiate as Additional Legal Adviser (Grade
II of the Centra] Legal Service) in that Department, at New
Delhi, with effect from the forenoon of the 15th July, 1969,
and until further orders.

S. BALAKRISHNAN, Jt. Secy.

MINISTRY OF HOME AFFAIRS

New Delhi-1, the 5th August 1969
(To be substituted for this Ministry's Notification of the same

number dated the 22nd July, 1969)

No. F. 4m/69^CS(I).~The President is pleased to
appoint Shri Mahendra Prasad, a permanent officer of Grade
I of the Central Secretariat Service (Ministry of Irrigation and
Power), to officiate in the Selection Grade of the Service
with effect from the forenoon of 1st May, 1969, until further
orders.

No. FA 4/36/69-CSW).—The President is pleased to
appoint Shri A. S. Sethi, a permanent officer of Grade I of
the Central Secretariat Service (Department of Foreign Trade)
to officiate in the Selection Grade of the Service with effect
from the forenoon of 1st August, 1969 until further orders.

The 1th August 1969

M>. P. 4/36/69-C£(/).—The President is pleased to
appoint Shri J. K. AhTuwalia. a permanent Section Officer of
the Central Secretariat Service (of the cadre of the Depart-
ment of Labour and Employment), to officiate in Grade I
of the Service with effect from the forenoon of 1st June, 1969,
until further orders.

The ith August 1969

No. F. 4/38/69-CS(/).—The President is pleased to
appoint Shri R. Dayal, a permanent officer of Grade I of
the Central Secretariat Service [Ministry of Foreign Trade &
Supply (Department of Supply)] to officiate in the Selection
Grade of the Service with effect from the forenoon of 21st
July, 1969, until further orders.

M. K. VASUDEVAN, Under Secy.

New Delht-1, the 6th August 1969

No. l/14/69-4IS(TV).-~Under rule 6 of the Indian Forest
Service (Recruitment) Rules 1966, the President Is pleased
to appoint Shri Bakshish Starti who comnetod successfully
at the Indian Forest Service Examination held in 1968, to
the Indian Forest Service on probation with effect from the
12th June, 1969.

2. The allotment in respect of Shri Bakshish Singh to the
State Cadre will be notified separately.

The 8th August 1969

CORRIGENDUM

No. 7/ll/69-AIS(IV).~~ln the last line of this Ministry's
Notification No. 711/69-AIS(IV), dated the 30th July, 1969—

for the figures and words "30rfc July, 1969"
substitute M21jf December, 1968".

M. R. BHARDWAJ, Under Secy.
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New Dclht-1, the 6th August 1969

No. 4/23/69-PJ//.—The President Is pleased to appoint
Shri Sarath Chandra, I.P.S, to officiate in the post of Assis-
tant Director in the Intelligence Bureau at New Delhi with
effect from the forenoon of the 1st June, 1969, nnd until fur-
ther orders.

2. Consequent on his appointment a& Assistant Dltector,
Shri Sarath Chandra relinquished the charge of the
post of Joint Assistant Director In the Intelligence Bureau at
New Delhi on the forenoon of the 1st June, 1969.

No. 4/23 /69-P.lII.—The President is pleased to appoint
Shri Ranjan Roy, I.P.S. to officiate in the post of Assistant
Director in the Intelligence Bureau at Calcutta with effect
from the forenoon of the 1st June, 1969 and until further
orders.

2. Consequent on his appointment aS Assistant Director,
Shri Ranjan Roy relinquished the charge of the post of Joint
Assistant Director in the S.I.B., Calcutta on the forenoon of
the 1st June. 1969.

P. B. RAJAGOPALAN, Under Secy.

New Deihl'l, the 12th August 1969

No. 125/l6/69-Adj(B).—The President is pleased to
appoint Sarvashri Satya Prakash and R, L. Piplani, perma-
nent Stenographers Grade U of th© Central Secretariat Steno-
grapher Service, cadre of the Ministry of Home Affairs to
officiate in Grade I of that service with effect from the- dates
mentioned against each until further orders:—

Shri Satya Prakash—with effect from 9-7-1969.
Shri R. L. Piplani—with effect from 25-7-1969.

S. NATARAJAN, Under Secy.

New DelhlA, the Hth August 1969

No. l9/6/69-Estt.(E).—The President is pleased to accept
the resignation of Dr. C. M. Palvla, a permanent Grade JJI
officer, of the Indian Economic Service and Joint Director
(Socio-Economic) in the National Buildings Organisation,
from the Indian Economic Service with effect from the 19th
May, 1969.

The 6th August 1969

No. F. 35/9/69-Ests.(E).—ShTl T. Dutta, a permanent
Grade IV officer of the Indian Statistical Service; officiating
in Grade HT of the Service and Deputy Director, Central
Statistical Organisation, Department of Statistics, retired from
the service with effect from the forenoon of July 1. 1969.

HARTSH CHANDRA, Under Secy.

New Dtlhl-t, the nth August 1969

No. 14/65/6S-HMT.—In exercise of the powers conferred
by Clause (1) of Artllce 239 of the Constitution, the Prerident
hereby appoints with effect from the afternoon of the 6th
August, 1969, Shri M. R. Yardi, as Administrator of the
Union Territory of Manipur with the designation of Chief
Commissioner vice Shri Baleshwar Prasad, I.A.S.

2. Shri M. R Yardi will hold office as Chief Commissioner
of Manipur in addition to his office as Additional Secretary,
Ministry of Home Affairs.

A. D. PANDE. Joint Secy.

New DelMA, the 6th August 1969

No. 6/36/68-EJ*.—The President is pleaied to appoint
Shri H. D Kapil, Security Officer (External). Ministry of
Homa Affairs, i* Senior Stiff Officer (Home Guards). Ii> the
Ministry, with effect from th« 28th July, 1969, until further
ordere.

New Delhi-l, the 12th August 1969

No. 8/3/69-D#(S).—Shri V. K. Chanana, I.A.S. (Uttar
Pradesh), is appointed as Labour Commissioner, Delhi Admi-
nistration, with effect from the forenoon of ISth June-, 1969,
until further orders.

R. C. JAIN, Dy. Secy.

New Delhi, the 1th August 1969

No. 1/15/69Judl.!tr.-~Shri Justice Ajlt Nath Ray, Shri
Justice Pingle Jaganmohan Reddy and Shri Justice Indor Dev
Dua assumed charge of their offices as Judges of the Supreme
Court of India on the forenoon of 1st August, 1969.

K, THYAGRiAJAN, Dy. Secy

L202OI/69
G. T>, GUPTA, Dy. Secy.

New Delht-1, the 6th August 1969

No. 16/25/69-AIS(I).—Under rule 6 of the I.A.S. (Cadre)
Rules, 1954, and with the concurrence; of the Government of
Rajasthan and Uttar Pradesh, the Central Government hereby
deputes Kumar! Uma Rostogl, J.A.S., of the I.A.S. Cadre
Rajasthan to the Government of Uttar Pradesh for a period
of one year. The deputation will take effect from the date
from which Kumari Uma Rastogi relinquished the charge as
T.A.S. J?robationer at the National Academy of Admlnutn-
toin. Mussoorie.

No. 27/2/69'AlS(m).—Under rule 12(b) of the I.P.S.
(Probation) Rules, 1954. the President is pleased to revert
Shri J. A. Scott, an I.P.S. Probationer of the I.P.S, Cadre of
Maharashtra, to the State Police Service with Immediate
effect . '<• , |*!*l

A. N. BATABYAL, Dy. Secy.

MINISTRY OF EXTERNAL AFFAIRS

-New Delhi, the 2nd August 1969

No. 47/PB/69,—On expiry of leave preparatory to retire-
ment, Shri K. S. Kunip. an officiating Officer of the Inte-
grated Grade TJ-TII of the General Cadre of the I.F.S.(B)
and formerly Registrar In the Assistant High Commission of
Tndia, Kandy wOl superannuate on the 2nd August, 1969.

RAMESHWAR SINGH, Under Secy.

MINISTRY OF FDfANOB

Department of Revenue and Insurance

New Delhi, the 31st July, 1969

CUSTOMS AND CENTRAL Excra ESTABLISHMENT

No. 47.—Consequent on his deputation to the Ministry of
Foreign Trade and Supply (Department of Foreign Trade) for
appointment as Joint Director in the Directorate of Export
Promotion, Shri B. B. Julka relinquished charge of the post
of Assistant Collector hi the Directorate of Revenue Intelli-
gence, New Delhi, with effect from the 8th July, 1969 (after-
noon).

T. RAMASWAMY, Under Secy.

New Delhi, the 28CA July 1969

INCOME-TAX ESTABLISHMENTS

No. 267.—^bri G. D. Paul Pandlan, Appellate Assistant
Commissioner of Income-tax, Range-II Cillcnt, took over
charge is Aopelitte Atslstant Commissioner of Income-tax,
Range-T. Calicut, in addition to his own duties, on the afUr
noon of 11th April. 1969, vice Shri P. Satyanarayana Rao,
proceeded on leave.
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No. 268.—On return from leave, Shri P. Sutyanarayana
Rao has resumed duties as Appellate Assistant Commissioner
of Income Tax, Range-T, Calicut, on the forenoon of 19th
May, 1969i relieving Shri G. D. Paul Pandian, Appellate
Assistant Commissioner of Income-tax, Range-II, Calicut, of
the additional charge

No. 269.—Shri P. Satyanarayana Rao, appellate Assistant
Commissioner of Income-tax, Range-I. Calicut, took over
charge as Appellate Assistant Commissioner of income-tax,
Rangc-II, Calicut, in addition to his own duties, on the after-
noon of 24th May, 1969, vice Shri G. D. Paul Pandian, pro-
ceeded on leave.

No. 270.—On return from leave, Shri O. D. Paul Pandian
has resumed duties as Appellate Assistant Commissioner of
Income Tax, Range-11, Calicut, on the forenoon of 23rd
June, 1969, relieving Shri P. Satyanarayana Rao, Appellate
Assistant Commissioner of Income-tax, Range-I, Calicut, of
the additional charge.

No, 271.—Shri V. U. Eradi. Appellate Assistant Commis-
sioner of Income-tax, Ernakulam, has taken over charge as
Appellate Assistant Commissioner of Income-tax, Trivandrum,
in addition to his own duties, on the afternoon of 30th June,
1969, vice Shri T. S. Jayakar, proceeded on leave.

No. 272.—On return from leave, Shri V. Subramanyam
has resumed duties us Appellate \ssistant Commissioner of
Income-tax, RanRe-J, Calcutta, on the forenoon of 7th July,
1969, relieving Shri N. K. Dutta, Appellate Assistant Com-
missioner of Income-tax, 'N' Range, Calcutta, of the addi-
tional charge.

No. 273.—Shri G. C Pent, Appellate Assistant Commis-
sioner of Income-tax, 'X* Range, Calcutta, took over charge
as Appellate Assistant Commissioner of Income-tax, 'S'
Range, Calcutta, in addition to his own duties, on the after-
noon of 3rd May, 1969, vfre Shri C. P. A. Vasudevan, pro-
ceeded on leave.

No. 274.—On return from leave, Shri C. P. A. Vasudevan
has resumed dutiei as Annellate Assistant Commissioner of
Income Tax, 'S* Range. Calcutta, on the forenoon of 30th
June, 1969, relieving Shri G C. Pant, \ppel1ate Assistant
Commissioner of Tncome-tax. 'X' Range, Calcutta^ of the
additional charge.

No. 27S.—Shri S. Prosad, Appellate Assistant Commis-
sioner of Income-tax, 'F' Range, Calcutta, took over chanw
as Appellate Assistant Commls'ioner of Income-teix, 'G'
Range, Calcutta, in addition to his own duties, on the after-
noon of 3rd May, 1969, vice Shri S. N. Chatterjee, proceed-
ed on leave.

No. 276.—On return from leave, Shri S. N. Chatterjee ha»
resumed duties ns Appellate Assistant Commissioner of
Tncome-teix, 'G' Ranee, Calcutta on the forenoon of 7th
July, 1969, relieving Shri S. Prosad, Apnellate Assistant Com-
missioner of Tncome-tflx, 'F1 Range, Calcutta, of the addi-
tional charge.

No. 277.—Shri S. K. Roy, Appellate Assistant Commis-
sioner of Income-tax, 'E1 Ranee, Callutta, took over. Ihartre
PS \ppel1ate Assistant Commissioner of Income-tax, 'Y'
Range, Calcutta, in addition to his own duties, on the after-
noon of 9th May, 1969, vice Shri I_. K. Balasubramanian.
proceeded on leave.

No. 278.-—On return from leave, Shri L, K. Balawbra-
manien has resumed duties as Apnellate Assistant Commis-
sioner of Tncome-tax, 'Y* Ranee, Calcutta, on the forenoon
of 16th June, 1969, relieving Shri S. K Roy, Appellate Assis-
tant Commissioner of Income-tax, 'F ' Ranee, Calcutta, of the
additional charge

_ No. 279—Shri G. C. Pant, Appellate Assistant Commis-
sioner of Income-t?^, 'X' Ranee, Calcutta, has taken over
charge as Appellate Assistant Commissioner of Income-tax,
'D' Range, Calcutta, in addition to his own duties, on the
afternoon of 5th July, 1969, vice Shri R, Prasad, transferred

No. 280.—Shri R. K. Chaudhari, Appellate Assistant Com-
missioner of Income-tax 'B' Range, Patna, took over charge
as Appellate Assistant Commissioner of Income-tax, 'A'

Range, Patna, in addition to his own duties, on the afternoon
of 13th June, 1969, vice Shri R. N. Sharma, proceeded on
leave.

No. 281.-;On return from leave, Shn R. N. Sharma has
resumed duties as Appellate Assistant Commissioner of
Income-tax. 'A' Ran$e, patna. on the forenoon of 7th July.
1969, relieving Shn R. K. Chaudhari, Appellate Assistant
Commissioner of Income Tax, 'B' Range, Patna, of the addi-
tional charge.

iVo. 282.—The President has been pleased to appoint Shri
L. P. Dhlr, Income-tax Officer, Class I, to officiate as Assis-
tant Commissioner of Income-tax with effect from the after-
noon of 1st July, 969, and until further orders. He has taken
over charge as Appellate Assistant Commissioner of Tncome-
tax, 'A' Range, Ludhiana with effect from the same date re-
lieving Shri E>. S, Sandhu, Appellate Assistant Commissioner
of Income-tax, 'B' Range, Ludhlana, of the additional charge.

No. 283.—On return from leave, Shri Rajindar Singh
Sawhney has resumed duties as Appellate Assistant Commis-
sioner of Income-tax, Jullundur Range. Jullundur, on the
forenoon of 7th July, 1969, relieving Shri R, R. Gupta,
Appellate Assistant Commissioner of Income-tax, 'A' Range,
Amritsar, of the additional charge.

No. 284.—On return from leave, Shri G. M. Kulkarni has
resumed duties as Appellate Assistant Commissioner of
Income-tax, 'B' Range, Patiala, on the forenoon of 14th July,
1969, relieving Shri B. M. Sharma, Appellate Assistant Com-
missioner of Income-tax, \V Range, Patiala. of the addi-
tional charge.

No. 285.—On return from leave, Shri Saroj Kumar has
resumed duties as Appellate Assistant Commissioner of
Income-tax. Vlsakhapatnam Range, Visakhapatnam, on the
forenoon of 23rd June, 1969, relieving Shri P. Krishnamurthl,
Appellate Assistant Commissioner of Income-tax, 'A' Range,
Hyderabad, of the additional charge.

No. 286.—On return from leave, Shri Chunni Lai has
resumed duties as Appellate Assistant Commissioner of
Income-tax, Bikaner Range, Bikaner, on the forenoon of 1st
July, 1969, relieving Shri S. S Mathur. Appellate Assistant
Commissioner of Income-tax, 'B' Range, Jodhpur, of the addi-
tional charge.

No. 287.—On return from leave, Shri A. B. Menon has
resumed duties as Appellate Assistant Commissioner of
Income-tax, Madura! Range. Madural, on the forenoon of 1st
July, 1969, relieving Shri K. V. Rajan, Appellate Assistant
Commissioner of Income-tax, Salem Range, Salem, of the
additional charge.

No. 288.—On return from leave, Shri B. Abraham has
resumed duties as Appellate Assistant Commissioner of
Income-tax, 'A' Range, Madras, on the forenoon of 4th July,
1969, relieving Shri P K. V. Raghavan, Appellate Assistant
Commissioner of Income-tax, 'D' Range, Madras, of the
additional charge.

No. 289.—On return from leave, Shri D. B. Ahuja, has
resumed duties as Appellate Assistant Commissioner of
Tncome-tax, 'K' Range, New Delhi, on the forenoon of 9th
July, 1969, relieving Shri M. M, Prasad, Appellate Assistant
Commissioner of Income Tax, 'D' Range, New Delhi, of the
additional charee.

No. 290.—On return from leave. Shri B. J. Chacko has
resumed duties as Appellate Assistant Commissioner of
Income-tax, Poona RanRe-TI. Poona, and has taken over
eddltional charge of the Office of the Appellate Assistant
Commissioner of Income-tax, Poona RanRc-I, Poona, on the
forenoon of 14th July, 1969. relieving Shri M Ramalinnam,
Appellate Assistant Commissioner of Tncome-tax, Sholapur
Appellate \ssistant Commissioner of Income-tax, Sholapur
Range, Sholapur. of the additional charges.

No. 291.—On transfer, Shri L. K. Mohan hag taken over
charge as Appellate Assistant Commissioner of Income-tax,
Range-TII, Meerut. On the forenoon of 13th June. 1969,
relieving Shri AJit Slnha, Appellate Assistant Commissioner
of Income-tax, Range-H, Meerut, of the additional charge.
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No. 292.—Shri L. K. Mohan, Appellate Assistant Commis-
tloner of Income-tax, Range-II, Meerut, took over charge as
Appellate Assistant Commissioner of Income-tax, Range-II,
Meerut, in addition to his own duties, on the afternoon of
30th Juno, 1969, vice Shri Ajit Sinha, proceeded on leave.

No. 293.—On return from leave, Shri S. R. Shukla has
resumed duties as Appellate Assistant Commissioner of
Income-tax, Range-I, Varanasi, on the forenoon of 14th July,
1969, relieving £>hri S. I. Tripathy, Appellate Assistant Com-
missioner of Income-tax, Range-II, Varanasl, of the additional
charge.

No. 294.^-On return from leave, Sbri A. N. Gupta has
resumed duties as Appellate Assistant Commissioner of
Income-tax, Range-Ill, Kanpur, on the forenoon ot 30th June,
1969, relieving Shri R. C. Gupta, Appellate Assistant Commis-
sioner of Income-tax, Range-II, Kanpur, of the additional
charge.

No. 295.—On return from leave. Shri E. D. Helms has
resumed duties as Appellate Assistant Commissioner of
Income-tax, Range-I, Allahabad on the forenoon of 10th
July, 1969 relieving Shri O. P. Bhardwaj, Appellate Assistant
Commissioner of Income-tax. Range-Il, Allahabad, of the
additional charge.

No, 296.—On transfer, Shri K. B. Jindal has taken over
charge as Appellate Assistant Commissioner of Income-tax,
Moradabad, on the forenoon of 7th July, 1969, vice Shri S.
Dwivedi, transferred.

Nd. 297.—Shri M. F. Munshi, Appellate Assistant Com-
missioner of Income-tax, 'Q' Range, Bombay, took over
charge as Appellate Assistant Commissioner of Income-tax,
'M' Range, Bombay, in addition to his own duties on the
afternoon of the 28th June, 1969, vice Shri S. Y. Raje Pan-
dhare, proceeded on leave.

No. 298.—<>n return from leave. Shri J. N. Sharma has
resumed duties as Appellate Assistant Commissioner of
Income-tax, 'E' Range, Ahmedabad, on the forenoon of 30th
June, 1969, relieving Shri R. S. Aggarwal, Appellate Assis-
tant Commissioner of Income Tax, Bhavnagar Range, Bhav-
nagar, of the additional charge.

I'he 30th July 1969

No. 299.—Shri C. C. Ganapathy. Commissioner of Income-
tax, Bombay City-II, Bombay took over charge as Commis-
sioner of Income-tax, Bombay City-I. Bombay, in addition
to hh own duties, on the afternoon of 18th July, 1969, vice
Shri M. B. Palckar, transferred.

M. G. THOMAS, Under Secy.

(Department of Economic Attain)
Bombay, the 8//i August 1969

No. /-29/669/JS.///69.—The Master of the Mint, India
Government Mint, Bombay, hereby appoints Shri S. V.
Khadilkar. Assistant Assay Superintendent (Class-Ill) to offi-
ciate as Assay Supdt. (Cl. II Gztd.) in the scale of pay of
Rs. 620—3O-I-8OO in the Assay Department, India Govern-
ment Mint, Bombay, with effect from 5-8-1969 (F.N.) until
further orders.

V. J. JOSHI, Master of the Mint

(Department of Expenditure)

(Defence Division)

New Delhi, the 30th July 1969

No. 21/6/69-Estt.—The President is pleased to appoint Shri
S. S. Bhatia, a permanent Officer of Section Officers' Grade
of the Central Secretariat Service, officiating in Grade I of
the Service as Assistant Financial Adviser in the Ministry of
Finance (Defence Division) with effect from the 13th July,
1969. until further orders.

P. C. TEWARI, Assist. Fin. Adviser

New Delhi, the 12th August 1969

No. 21/5/69'Estt.—The President is pleased to appoint Shri
M. B. L. Sharma, a permanent officer of Assistants* Grade
of the Central Secretariat Service Cadre of the Ministry of
Finance, to officiate as Section Officer In the Defence Division
of the Ministry of Finance for a further period from 15th
July, 1969 to 31st July, 1969.

No. 2l/n/69-Estt.—The Financial Adviser hereby appolnU
Shri P. K. Jain, an officiating Accounts Officer of the Defence
Accounts Department, on transfer on deputation as Section
Officer (Excluded) in the Ministry of Finance (Defence
Division) in an officiating capacity with effect from the fore-
noon of the 21st July, 1969, until further orders.

P. C. TEWARI, AsStt. Fin. Aviser
for Financial Adviser

Bureau of Public Enterprise!

New Delhi, the 18/ft July 1969

No. PFG(BPE)-40/69-Admn.—Thc President is pleased to
appoint Shri S. S. Sharma, a permanent officer of the Grade
1 of the Central Secretariat Service, to officiate in the Selection
Grade of the Service for a further period of one month with
effect from the forenoon of the 1st July, 1969.

2. The President is also pleased to appoint Shri S, S. Sharma
as* Deputy Secretary in the Ministry of Finance, Bureau of
Public Enterprises for the above mentioned period.

S. JAGANNARAYANAN, Under Secy.

New Delhi, the 3lsl July 1969

No. 2(i)/69-BPE/Adm.—rhe President is pleased to
appoint Shri M. M. Rana, a permanent Senior Architect In
the Central P.W.D., New Delhi, as Director in the Bureau
of Public Enterprises, Ministry of Finance with effect from
the afternoon of the 28th July 1969 until further orders.

S. S. SHARMA, Dy. Secy.

DEPARTMENT OF ATOMIC ENERGY

Bombay-1, the 2nd August 1969

No. l/5(60)/69-TE.—The President is pleased to appoint
Shri Rama Prasad Clioudhury a temporary Assistant Stores
Officer in the Bhabha Atomic Research Centre of this
Department as Stores Officer in the same Research Centre
in a temporary capacity with effect from the forenoon of
May 15 to June 21, 1969 vice Shri S. A. Uttomslngh granted
leave.

No. -1/5(62)/69-TE.—The President is pleased to appoint
Shri Shlv Nath Verma, a temporary Scientific Offlcer/Engi-
neer-Grado SC2 in the Bhabha Atomic Research Centre ot
this Department as Scientific Officer/Engincer-Grade C in the
same Research Centre in a temporary capacity with effect
from the forenoon of February 24, 1969 until furlber orders.

No. ll5l(6y)69'TE—Thc President is pleased to appoint the
following officers in the Bhabha Atomic Research Centre of
this Department as Scientific Officers Engineer6-Gre.de Cin
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S.No. Name

1. Shri Kashl Nath Jha .

Substantive
post, if any,

held

Scientific
Officer/
Engineer
Grade SC2

2. Shri Satinder Kumar Sikka Do.

3. Shri Din Dayal Sood .

4. Dr. Jat Pal Mlttai

5. Dr. Joseph Thomas .

Do.
Scientific

Officer/
Engineer-
Grade SCI

—

6. Shri Satish Chandra Shah —•

7. Dr. (Snrt.) Aban Meyer
Samuel

—

Officiating/
temporary post
held at present

Scientific Officer/
Engineer-Grade
B

Do.
—

Scientific Officer/
Engineer-
Grade SC2.

Do.

Do.

No. l/6(18)/6?-T£.—The President is pleased to accept the
resignation from service tendered by Sari Keerangndi
Ramalyer Srinivasan, a permanent Scientific Officer/Engineer-
Grade SCI officiating as Scientific Offlccr/Engineer-Grade
SC2 in the Bhabha Atomic Research Centre, Bombay of this
Department with effect from the afternoon of August 30,
1968.

No. 1/22/69-TE.—The President is pleased to appoint Shri
Prabhakar Raghunath Bondre, a permanent Assistant Person-
nel Officer in the Bhabha Atomic Research Centre of this
Department as Deputy Establishment Officer in the same
Research Centre in an officiating capacity with effect from
forenoon of April 22, to July 25, 1969.

2. This Department's Notification No. l/22(I)/69-TE dated
June 26, 1969 is hereby cancelled.

The 4th August 1969

No, 1/6(19)/69-TEs~The President is pleased to accept tho
resignation from service tendered by Shri Ashok Sil a perma-
nent Scientific Officer/Engjnwr-Grade SCI officiating as
Scientific Offlcer/Engineer-Grade SC2 in the Bhabha Atomic
Research Centre, Bombay of this Department with effect from
the afternoon of June 4. 1969. Shri Ashok Sil relinquished
charge of his post on the afternoon of May 9, 1969 and was
granted earned leave for twenty six days from May 10 to
June 4. 1969.

No. 1/6(20) /69-TE,—The President is pleased to accept
the resignation from service tendered by Shri Ramachandra
Gopalan, a temporary Scientific Offlccr/Engineer-Grade SC2
In the Bhabha Atomic Research Centre, Bombay of this
Department with effect from the afternoon of August 31,
1968. Shri Gopalan relinquished charge of his post on the
afternoon of August 30, 1968 and was granted earned leave
for one day on August 31, 1968.

The 5th August 1969

No. 1/5(61)/69-TE.—-The President is'pleased to appoint
Shri Edwin Leonard D'Souza, an officer from the Office of
the Accountant General, Maharashtra officiating as Accounts
Offlccr-JJ in the Bhabha Atomic Research Centre of this
Department as Accounts Offlccr-lll in the same Research Cen-
tre in an officiating capacity with effect from the forenoon of
November 5, 1967 until further orders.

The 6th August 1969

No. 1/6(21 )/69-TE—The President is pleased to accept the
resignation fjr.om service tendered by Shri Slbaprasad Ray a
temporary Scientific Offlcer/Engineer-Grade SC2 to the Bhabha
Atomic Research Centre of this Department with effect from
the afternoon of February 20, 1969. Shri Ray relinquished

charge of his post on the afternoon of February 3. 1969 and
was granted earned leave for seventeen days from February 4
to February 20, 1969.

S, V. RAGHAVAN, Under Secy.

Bombay-!, the Wh July 1969

No. 29/2/69-PP.—The President is pleased to appoint Shri
Ralesh Kumar, a temporary Assistant Stores Officer, in the
Rajasthan Atomic Power Project, as Stores Officer in the same
Project, with effect from the afternoon of May 1, 1969. vice
Shri J. P. Bolar granted leave, Shri Rajesh Kumar relinquish-
ed charge of the post of Stores Officer on the afternoon of
June 13, 1969.

The 22nd July 1969

No. 2b(17)/69'PP.—The President regrets to announce
the death of Shri B. P, Mansukhanl, a temporary Scientific
Offlcer/Engineer-Grade SD2 of the Bhabha Atomic Research
Centre, serving in the Power Project Engineering Division
of this Department on June 30, 1969.

G. L, GARGA, Under Secy.

Bombay-1, the 2nd August 1969

No. 4/3(14)/68-r£—Thc President is pleased to appoint the
following officers In the Bhabha Atomic Research Centre of this
Department as Scientific Offlcers/Engtneers-Grade SD2 in a
substantive capacity with effect from ihc dates shewn against
each:

S. Name
No.

I. Sliri Mantha
Sanyasa Raya
Sarrna

2. Shri Turlapaty
Kanaka
Satyanarayana
Murthy. >

3. ShriNagaraj
Raswmoonhy

4, Shri Bangalore
Sunderaj
Prabhakar

5. ShriKuldip
Singh Bimbhat

6. Shri Ganesh
Venkatrao
Nadkarni

Permanent
Post if any

Scientific
Officer/
Engr.
Grade SC2

Do.

Scientific
Officer/
Etigr.
Grade SCI

Do.

Scientific
Offlcer/Engr.
Orade SCI

Present designation

Scientific Officer/
Officer/Engr.
Grade SF*

Scientific
Officer/Engr.
Grade SE

Do.

Scientific
Officer/Engr.
Grade SF*

Do.

Scientific
Officer/EnKr.
Grade SE*

Dale of
confir-

mation

1-3-1964

1-5-1964

Do.

1-3-1965

1-2-1965

J-2-1967

*ln Rajasthan Atomic Power Project.

R. C. SHARMA, Dy. Secy.

Bombay-1, the 2nd August 1969

No. 1/24/69-TE.—The President is pleased to appoint Dr
A. R. Gopal Ayengar, permanent Scientific Officer/Engineer^
Grade O, officiating as Scientific Officer/Engincer-Grade H in
the Bhabha Atomic Research Centre of this Department as
Outstanding Scientist in the Special Grade of R». 3,000 per
month (fixed) in the Research Centre In an officiating capa-
city with effect from February 1, 1969 until further orders
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No. l/24(0/69-TE.—The President is pleased to appoint
Dr. Raja Ramanna, permanent Scientific Offlcer/Enginecr-
Grade G in the Bhabha Atomic Research Centre of this Depart-
ment as Scientific Officer/Enjjineer-Grade H in the Research
Centre in an officiating capacity with effect from February 1,
1969 until further ordets.

M. A, HADI, Jt. Secy.

MINISTRY OF FOREIGN TRADE AND SUPPLY

(Department of Foreign Trad*)

. Nw Delhi, the 4th August 1969

No. 72/69 [e./.(G)(N-53)/69J.—The President is pleased
to appoint Shri N. K. Singh, I.A.S., as Under Secretary in the
Ministry of Foreign Trade and Supply (Department of Foreign
Trade) with effect from the afternoon of the 26th July, 1969,
until further orders.

No, 73/69 [E.Il{G) (K-67)/£./.].—The President is pleased
to appoint Shrimati Ratna D. Mangat a permanent officer of
Section Officers' Grade of the Central Secretariat Service to
officiate ir» Grade I of tho Service with effect from the 12th
May, 1969, to the 13th June, 1969.

2. The President is also pleased to appoint Shrimati Ratna
D. Mangat as Deputy Chief Controller of Imports and Exports
in the Office of the Joint Chief Controller of Imports and
Exports Bomaby, for the aforesaid period,

K. K. SACHDEV, Under Secy.

MINISTRY OF INDUSTRIAL DEVELOPMENT
INTERNAL TRADE & COMPANY AFFAIRS

(Department of Industrial Development)

New Delhi, the 5th August 1969

No. Af/47/.!»5/(C).—On his reversion, Shri L. M. Maihur
relinquished charge of the post of Deputy Director in the
Office of the Development Commissioner (Small Scale Indus-
tries), New Delhi, with effect from the forenoon of the 7th
July, 1969 and assumed charge of tho post of Assistant Direc-
tor (Grade I) with effect from the same date and time.

O. R. PADMANABHAN, Under Secy.

Department of Company Affairs

New Delhi-l, the 5th August J969

No. PFG(24l)-CLA/67.—The> President has been pleased
to appoint Shri R. M. Vermu, Assistant Accounts Officer in
the Office of tho Accountant General, Central Revenues, New
Delhi to officiate as Audit Officer in the Ministry of Industrial
Development, Internal Trade and Company Affairs, Depart-
ment of Company Affairs for a further period of one year
with effect from 19th July, 1969.

The llf/i August 1969
No. PFA{6)-CLA/54.-~The President has been pleased to

appoint Shri S. C. Mitra, a permanent officer of the Assis-
tant's Grade of the Central Secretariat Service of the Ministry
of Finance Cadre to officiate as a Section Officer in the Minis-
try of Industrial Development, Internal Trade and Company
Affairs, Department of Company Affairs for a further period
of six days from 3rd Augusi, 1969 to 8th August, 1969.

The 12th August 1969

CORRIGENDUM
No. 2/7/6S-Admn.I.—ln the Ministry of Industrial Deve-

lopment, Internal Trade and Company Affairs, Department of
Company Affairs Notification No. 2/7/68-Admn.I, dated the
17th July, 1969 published at page 876 of Part I, Section 2
of the Gazette of India dated 2nd August, 1969, for the words
figures "45 days from 17th May, 1969 to 30th June, 1969"
11ff£.'.'44 days f rom 17th May> 1969 ^crnoon to 30th June,1969 .

K. SRINATH, Under Secy.

New Delhi'l, the 5th August 1969

No. PFO(32)-CLA/55.—Shri Ch. S. Rao, Deputy Official
Liquidator, High Court, Calcutta has been granted earned
leave for 32 days from 8-7-1969 to 8-8-1969 with permission
to suffix holidays on 9th and 10th August, 1969 to the leave.

No. PFG(7S)'CLA/57,—On hb transfer as Official Liquida-
tor, High Court, Calcutta Shri J. P. Mukherjec relinquished
charge of the post of Registrar of Companies, West Bengal,
Calcutta on the foronoon of 27th June, 1969.

2. Iu exercise of the powers conferred by sub-section 2 of
Section 609 of the Companies Act 1956 (I of 1956) read with
the Government of India, Ministry of Finance (Department
of Company Affairs and Insurance) Notification Q.S.R. 72
dated the 1st January, 1966 the Company Law Board have on
his transfer from the post of Joint Director of Inspection,
Department of Company Affaire, New Delhi appointed Shri
P. K. Mallik to officiate as Registrar of Companies, West
Bengal, Calcutta with effect from the forenoon of 27th June,
1969 until further orders vice Shri J, P. Mukherjee.

No. PFG (7 &)-C LA/57.—On his reversion as Deputy Offi-
cial Liquidator, High Court, Calcutta, Shri Ch. S. Rao relin-
quished charge of the post of Official Liquidator, High Couri.
Calcutta on the forenoon of 27th June, 1969.

2. In exercise of the powers conferred by clause (a) of sub-
section (i) of Section 448 of the Companies Act, 1956 (I of
1956) the Central Government have on bis transfer from the
post of Registrar of Companies, West Bengal, Calcutta
appointed Shri J. P. Mukherjee to officiate as Official Liquida-
tor, High Court, Calcutta with effect from the forenoon of
27th June, 1969 until further orders vice Shri Ch. S. Rao.

No, PFR(51)-CLA/62.—In exercise of the powers con-
ferred by sub-section 2 of Section 609 of the Companies Act,
1956 (1 of 1956) read with the Government of India, Minis-
try of Finance, (Department of Company Affairs and Insur-
ance) Notification G.S.R. 72 dated tho 1st January, 1966 the
Company Law Board have on his return from leave appointed
Shri K. Rajagopalan to officiate as Assistant Registrar of Com-
panies, Madras with effect from the forenoon of 14th July
1969, until further orders.

No. PFRW)-CLA/65.—Shn K. G, Ananiha kiishnun\
Assistant RogisLrar of Companies, West Bengal, Calcutta has
been granted earned leave for 7 days from 5th July, 1969 to>
11th July, 1969 with permission to suffix 12th and 13th July,
1969 being 2nd Saturday and Sunday to the leave.

The Uth August 1969

No. PFR(6Q)-CLA/64.—Qn his selection by the Union
Public Service Commission to the p6st of Company Account-
ant the President is pleased to appoint Shri V. S. Galgall to
offlcmte on regular basis as Company Accountant (Grade III
of the C.L.B.S.) in the office of the Official Liquidator, Bombay
with effect from the forenoou of the 16th July 1969 until
orders.

No. PFR(61)*CLA/65—In exercise of the powers conferred
by sub-section 2 of Section 609 of the Companies' Act 1956
(1 of 1956) read with the Government of India, Ministry of
Finance (Department of Company Affairs and Insurance)
Notification G.S.R. 72, dated the 1st January, 1966, the
Company Law Board have on his return from leave appointed
!>hri K. G. Ananthaknshnan to officiate as Assistant Registrar
of Companies, West Bengal, Calcutta with effect from the
forenoon of 14th July, 1969 until further orders.

The 12th Augusi 1969

No PFG(l22)CLA/6l—In exercise of tho powers conferred
by clauso (a) of Sub-section (i) of Section 448 of the Com-
panies Act, 1956 (1 of 1956) the Central Government have
on his return from leave appointed Shri K. Vaitheeswaran
to officiate as Official Liquidator, High Court, Madras with
effect from the forenoon of 19th July, 1969 until furthcr
orders' vice Shri G. Srinivasan.

(Company Law Board),

No. PFG(l95).ClA/65.-Shrl N. L. Pass!, formerly ReBis-
trar of Companies Assam, Tripura, Manipur and Najjaland,
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Sblllong was granted earned leave for 9 days from 1st May,
1968 to 9th May, 1968.

P. B. SAHARYA, Under Secy.

ODiputment of Internal Trad*)

New Delhi, th* 6th August 1969

No. 17(J)-I. T.169.—The President Is pleased to appoint the
following permanent Senior Research Assistants in the Office of
the Forward Markets Commission, Bombay, to cfficiale as
Research Officers included in Grade IV of the Indian Econcmic
Service in that Office on ad hoc basis for the period mentioned
against each:—

S, No. Name

1. ShriK.Joseph

2. Shri V. H. Merchant

3. Shri G. D. Madiman

Period

. From the forenoon
of 8-5-69 to
13-6-69.

. From the forenoon
of 8-5-69 to
13-6-69.

. From the forenoon
of 8-5-69 to
7-6-69.

P. SITARAMAN, Dy. Secy.

MINISTRY OF HEALTH, FAMILY PLANNING, WORKS,
HOUSING AND URBAN DEVELOPMENT

(Department of Health)

New Delhi, the 8th August 1969

No. F. 12{IV)'7/69-CHS.L—The President Is pleased to
appoint Dr. L. N. Sharma, to the Specialists' Grade of the
Central Health Service on an ad hoc basis and post him as
Junior Consultant in Psychiatry G. B. Pant Hospital, New
Dolhi, with effect from the 9th May, J969 (F.N.).

CORRIGENDUM

No. F. 3(W)-31/69-Cm/.—In this Ministry's Notification
No. F. 1-3/67-CHS.II dated the 8th June, 1967 against S. No.
162 the following may bo substituted to read as under :—•

"162. Dr. Subhendu Chaudhwi, Lecturer in Surjery,
Jawaharlal Institute of. Post-grnduate Medical Education
and Research, Pondicherry."

The Uth August 1969

No. F. 9-4/69-C#S.//.-~'Consequent on his transfer to Cen-
tral Government Health Scheme, Delhi, Dr. V. K. Saxena, a
General Duty Officer, Grade II Officer of the Central Health
Service, relinquished charge of post of Junior Medical Officer
(Insurance) under the Employees' State Insurance Corpora-
tion, New Delhi on the afternoon of the 28th April, 1969.

P. V. HARIHARASANKARAN, Under Secy.

New Delhi, the 11th August 1969

No. F. 2-286/6&-CHS.II.—The Secretary, Departments of
Health & Family Planning hereby appoints Dr. (Kum.) M.
Chandrika to the General Duty Officer, Grade II of the Cen-
tral Health Service and posts her as Junior Medical Officer
in the Rural Health Training Centre, Najafgarh under the
Directorate General of Health Services, New Delhi in a tem-
porary capacity with effect from the forenoon of the 3rd
July, 1969 until further orders,

No. F. 2-406/6S-CHS.Il.—The Secretary, Departments of
Health and Family planning hereby appoints Dr, Ramesh
Chandra Verma to the General Duty Officer, Grade II of the
Central Health Service and post him as Junior Medical Offi-
cer (Insurance) in the Employees' State Insurance Corpora-

tion, New Delhi in an officiating capacity with effect from the
afternoon of the 28th June, 1969, until further orders.

No. F. 2-462/6Z-CHS //.—The Secretary, Deportments of
Health and Family planning hereby appoints Dr. Arun Kumar
to the General Duty Officer, Grade II of the Central Health
Service and post him as Junior Medical Officer in the Geodetic
and Research Board, Dispensary, Dehra Dun under the Sur-
veyor General of India, Dehra Dun in an officiating capacity
with effect from the forenoon of the 3rd May, 1969, until
further orders.

No. F. 2-513/68-CBS.//.—The Secretary, Departments of
Health & Family Planning hereby appoints Dr. Gopi Chand
Balchandani to the General Duty Officer, Grade JJ of the
Central Health Service and posts him as Junior Medjcal Offi-
cer in the Central Reserve Police Base Hospital, Neemuch,
under the Ministry of Home Affairs in a temporary capacity
with effect from the forenoon of the 28th April, 196*> until
further orders.

P. V. HARIHARASANKARAN, Under Secy.,
for Secy.

New Delhi, the %th August 1969

No. F. l(i)-29/69-Estt.(P).—lTi continuation of the Depart-
ment of Health Notification No. F. l(i)-29/69-Estt.(P), dated
the 15lh July, 1969, the President is pleased to appoint Shri
R. N. Sinn a, a| permanent officer of the Section Officers' Grade
of the Central Secretariat Service to officiate in Grade I of
the Central Secretariat Service for a further period of 9 days
with effect from the 24th July, 1969 to 1st August, 1969.

2. The President is also pleased to appoint Shri R, N. Sinha
as Under Secretary in the Department of Health for the
aforesaid period.

3. On the expiry of the term of his officiating appointment
as Under Secretary, Shri R. N. Sinha resumed charge of the
post of Section Officer in the Department of Health on the
forenoon of the 2nd August, 1969.

No ) ' , l(i)-46/69-a«.(/»).—-The President is pleased to
appoint Shri Satish Kumar, I.A.S. (Rajasthan), as Under
Secretary to the Government of India in the Ministry of
Health, Family Planning and Works, Housing and Urban
Development (Department of Health) with effect from the
forenoon of the 2nd August, 1969, until further orders.

K. SATYANARAYANA, Under^Sccy.

New Delhi, the Sth August 1969

No. F. l(iii)-ll/69-Estt(P).—1he Secretary, Ministry of
Health and Family Planning and Works, Housing and Urban
Development (Departments of Health & Family Planning) is
Pleased to appoint Shri S. R. Gupta, a permanent officer of
Grade II of the Central Secretariat Stenographers' Service, to
officiate as Assistant Secretary, Ayurvedic Pharmacopoeia
Committee, Department of Health, for a period of 60 days
with effect from the 26th May, 1969.

2. On the expiry of the term of his appointment, Shri S. R.
Gupta relinquished charge of the post of Assistant Secretary,
Ayurvedic Pharmacopoeia Committee, on the forenoon of
the 25th July, 1969.

K. SATYANARAYANA, Under Secy., for Secy.

Departments of Works, Housing & U.D.

New Delhi, the Uth August 1969

No. 3/3/68-P5—The President is pleased to promote and
appoint Shri Rabinder Singh, permanent Joint Director (Mater-
ials) in the National Buildings Organisation, to officiate as*
Director of the Organisation, with immediate effect and until
further orders.

R. R. SHARMA, Under Secy,
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MINISTRY OF FOOD, AGRICULTURE, COMMUNITY
DEVELOPMENT ft COOPERATION

(Department of Agriculture)
New Delhi, the Wth July 1969

No. S-22/69-Eslt.V.—Tha President is pleased to appoint
Shri Jwala Prasad, Ofncer-ln-Charge, Hide Flaying Scheme In
the Ministry of Food, Agriculture, Community Development
and Cooperation (Department of Agriculture) as Assistant
Commissioner (Carcass Utilisation) in fhe same Department
with effect from the forenoon of the 3rd July, 1969, and until
further orders.

The 5th August 1969

No. 2-20/69+Estt.I,—In supersession of this Department's
Notification No. F 2-20/69-Eslt.I dated 19-4-69, the President
is pleased to appoint the following permanent Officers of the
Assistants' Grade (Grade IV) of the CSS, in the cadre of the
Ministry of Food, Agriculture, Community Development &
Cooperation (Department of Agriculture) as officiating Sec-
tion Officers for the period indicated against each In the
Directorate of Marketing and Inspection, Nagpur :

1. Shri B, V. Chahande—From 3-2-69 (FN) to 26-6-69
(AN).

2, Shri V. Dharma Rao—From 3-2-69 (FN) to 20-5-69

The 7th August 1969

No. 2-1/69-Estt.L—Tht President is pleased to appoint the
following permanent officers of the Assistants' Grade (Gr. TV
of the CSS) as offg. Section Officers in the Ministry of Food,
Agriculture, Community Development & Cooperation
(Department of Agriculture) for the period indicated against
each :—

1. Shri A N. Saxena—from 3-6-69 (FN) to 11-7-69
(AN) In the Department of Agriculture.

2. Shri B. D. Sharma—from 4-6-69 (FN) to 5-7-69 (AN)
in the Department of Agriculture.

3. Shrf B. R. Puri—with effect from 14-6-69 (FN) and
until further orders in the Department of Agriculture.

4. Shri Gurnam Singh—with effect from 23-6-69 (FN)
and until further orders in the Directorate of P.P.O &
S., Faridabad.

_ No. 27-666/69-Estt.V.—$hr\ J. S, Sarma, Joint Commis-
sioner (Plan Coordination) and cx-*>fficlo Economic and
Statistical Adviser in the Department of Agriculture, Ministry
of Food, Agriculture, Community Development and Coopera-
tion, was placed on deputation ex-India on foreign service
with the ECAFE of the United Nations In Bangkok for a
period two months with effect from 20-2-69 (AN).

J?U ShrlT,JA ?;J? a r m a > o n * * e*P i T v o f ft" Foreign Service
with the ECAFE, assumed charge of the coat of Joint Com-
missioner (Plan Coordination) and ex-offido Economic and
Statistical Adviser in the Department of Agriculture with
effect from the forenoon of the 2Ut April, 1969.

S. G. SUNDARAM, Under Secy.

New Delhi, the 31J/ July 1969

c i / ^ i . ^ ^ g t f — T h e President is pleased to appoint
Win R. N. Bakshl, a permanent officer of Section Officers'
Grade of C.S.S. on the cadre of the Department of Agricul-
ture at present on deputation as Administrative Officer. Delhi
Milk Scheme, as Personnel Officer, Delhi Milk Scheme
(Class I) in a temporary capacity with effect from the fore-
noon of the 3th July, 1969 until further orders.

The 5th August 1969

No 30-35/69-EE/.-The President is pleased to appoint
Dr. V Ramesam. Junior Geologist. Exploratory Tubewells
Organisation Faridabad, as Senior Geologist in a temporary
capacity In the same organisation with effect from the fore-
noon of the 24th June, 1969, untO further orders

The 6th August 1969

«, i¥°M3J"5?46 >fW /r~T b 0 Pres Iden t *> Pissed to appointShri H. L. Chawla, Assistant Economic & Statistical Adviser

in the Directorate of Economics & Statistics as Specialist (Farm
Management) In the same Directorate with effect from 1-5-69
(Forenoon) until further orders.

The 1th August 1969

No. 31'43/69-EE-//. --The President is pleated to appoint
Shri R. N. Kaushlk a grade I officer of the Indian Economic
Service and Additional Economic & Statistical Adviser in the
Directorate of Economics and Statistics as Special Adviser
(Food) in the same Directorate for a period from 21-2-1969
(F.N.) to 21-4-1969 (R.N.) vice Shri Ram Saran appointed
as Joint Commissioner (Plan Coordination) in this Depart-
ment.

RAGHUBIR NARAIN. Under Secy.

(Department of Community Development and Cooperation)

New Delhi, the 1st August 1969

No. F. l/l/69-Admn,-~Thc President is pleased to allow
the continued appointment of Shri I,, s. Kanuga, a permanent
Officer of Section Officers' Grade of the C.S.S. for •officiating
in Grade T of the service with effect from the forenoon of
the 12th July, 1969 to 24th July, 1969.

The President is nlso pleased to allow the continued appoint-
ment of Shri L. S. Kanupa. as Under Secretary In the Denart-
ment of Community Development In the Ministry of Food,
Agriculture. Community Development and Cooperation fori
the above said period.

RAM DEV, Under Secy.

MINISTRY OF EDUCATION AND YOUTH SERVICES

New Delhi, the 15th July 1969

No. F.4-I5/69-E.7.—The President Is pleased to appoint Shri
Saran Sinsh. a permanent Officer of the Section Officers' Grade
of the Central Secretariat Service, to officiate In Grade T of
the Service, with effect from the 6th June, 1969. to 7th June
1969.

2. The President is pleased to appoint Shri Saran Sin oh as
Under Secretary In the Ministry of Education and Youth
Services, for the aforesaid period.

No. F.4-15/69-E.7.—The President is pleased to appoint Shri
Saran Sin?h. a permanent Officer of the Section Officers' Grade
of the Central Secretariat Sendee to officiate In Grade I of
the Service, with effect from 9-6-1969 to 11-7-1969.

2. The President Is nleased to appoint Shri Saran Sinoh as
Under Secretary in the Ministry of Education and Youth
Services for the said period.

No F. 4-15/69-EJ.—The President is pleased to appoint
Shri Kanwar Lai, a nermanent Officer of the Section Officers'
Grade of the Central Secretariat Service to officiate in Grade
i of the Service, with effect from the forenoon of the 1-7-1969
to the 31-7-1969 (A.N.).

TT2J ^ Prft<!iden.t is nleased to appoint Shri Kanwar Lai ss
Under Secretory in the Ministry of Education and Youth
Services, for the aforesaid period.

The 29th July 1969

v
Na-/J*2?9/6tmE--1^The P ^ ^ n t ;» leased to nermit
rv*, ,«R t t ) a nJ A ^" s t a n t Educational Adviser ln the Ministry

of Education and Youth Services, to retire from Government
Service with effect from the afternoon of 1st July, 1969.

2. The President h nlso pleased to «rnm to Knrnnri S Waian
Earned Leave for 114 days combined with Half Piv Tcave
for 6 days with effect from 2nd July 1969 as "refused leave-
on her attaining the age of Superannuation
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The 6th August 1969
No- F. 4-20/69—E. I.The President is pleased to appoint tho

following permanent Assistants in the Ministry of Education
and Youth Services as Sect ion' Officer In the snme Ministry,
for the further periods as shown anainst each :—

s.
1.
2.
3.
4.
5.

No. Namo

Shri J. C. Marwaha
Shri R. S. Bhatla
Shri Ram Saran Lai
Shri S. K. Das
Shri B. R. Sohal

From

. 8.69
1. 8. 69
1.869
1.8.69

12. 7. 69

TO

30.8.
21.8.
28.8.
31.8.
31,7.

69
69
69
69
69

K. S. AHLUWALlA, Under Secy.

New Delhi, the 31rf July 1969
No. F. 4-1/69-E.I.—The Secretary to the Government of

India in the Ministry of Education and Youth Services hereby
appoints Shri H, C. Malik, Tech. Assistant (Senior Grade),
to officiate as Assistant Education Officer (General) in the
same Ministry with effect from the forenoon of 7th July, 1969,
until further orders.

K s. AHLUWALIA. Under Secy.) for Secy.

DEPARTMENT OF COMMUNICATIONS

New Delhl'l, the 1th August 1969

No. 2-OC(4)/68.—Consequent upon the appointment of
Shri G. D. Gokarn as officiating Deputy Director General
(Traffic) In the Overseas Communication!) Service, Shri M. J.
Gandhi, who was officiating In that post reverted to hie sub-
stantive p6st of Director with effect from the 7th May, 1969.

S. S. PRUTHI, Under Secy.

New Delhi-}, the 6th August 1969

No. 4-E(51)/69.—The President has been pleased to
appoint Shri R. N. Aggarwal, an officiating Englneer-ln-
Charge, Monitoring Organisation, to officiate as an Assistant
Wireless Adviser on a purely ad hoc and provisional basis in
the Wireless Planning & Coordination Wing, Department of
Communications with effect from 1-8-1969 until further
orders. He will continue to hold, until further orders, the post
of Englneer-in-Charge, Monitoring Organisation in addition,
without any extra remuneration.

The 6th August 1969

No, 4-£(33)/69.—The services of Shri K. D. Srivastava, a
permanent Officer of the Section Officers' pad* of the Central
Secretariat Service (Cadre of the Department of Communica-
tions), working as a Section Officer In the Posts and Telegraphs
Directorate, were placed at the disposal of the Ministry of
Law with effect from 1-8-1969 (FN), for appointment as an
Under Secretary.

O. P. SHARMA, Under Secy.

New Delhi-1. the 4th August 1969

No 4-E(35)/69-/<—The President is pleased to appoint the
foilowine permanent officers of the Poet Master General's Grade,
suCantlvely to the post of Member, Posts and Telegrams
Board, with effect from the dates noted against each:—

S.No. Name

1.

2.

3.

Shri L. K. Narayanaswamy

Shri Madan Klshore

Shri C.A. Cornelius

Post in which con-
firmed

Member (Adminis-
tration)

Member (Booking
A Insurance)

Member (Tele-
communication
Development)

Date from
which

confirmed

10-11-67

l l - ] ] -£7

25-12-68

No. 4-E(i5)l69-B—The President is pleased to appoint the
following permanent officers of the grade of Member, Posts &
Telegraphs Board, substantivcly to the post of Senior Member,
Post<; and Telegraphs Board, with effect from the dates jioted
against each:—

S.No.

1. ShriL.

2. Shri C,

Name

K. Narayanaswamy

A. Cornelius

Post In which
confirmed

Senior Member
(Posts)

Senior Member
(Telecommu-
nications Opera-
tions)

Date from
which con-

firmed

1-1-69

23-J-69

No. 4-.E(35)/69-C—The President is. pleased to appcint
the following permanent officers of the Post Master General's
Grade substantivcly to the post of Member, Posts and Tclcgrerhs
Board from the dates noted against each:—

S.No. Name

1.

2.

Shri C. P. Vasudevan

Shri K. N. R. Filial

Post In which
confirmed

. Member (Ad-
ministration)

. Member (Tele-
communication
Development).

Date from
which

confirmed

M-69

23-1-69

A. S. BHATNAGAR, Dy. Secy.

(Poito * Telegraphs Bo«d)

New Delhi, the 6th August 1969

No. 9/%/fdSPA.—Tho P&T Board has been plea«d to
order the reversion of Shri A. Nallathyappan officiating Super-
intendent of Post offices, Aurangabad In Maharashtra Circle
from his officiating appointment in Postal Superintendent's
Service, Class II with effect from the 23rd June, 1969 fore-
noon.

The 7th August 1969

No. 15/2/69-$PA.—ln partial modification of para 1(2)
of P&T Board's notification No. 15/2/69-SPA dated the 4th
July, 1969. the P&T Board Is pleased to appoint Shri B.
Chatterjee, Accounts Officer, office of the General Manager,
Telecom Factories. Calcutta, as Chief Accounts Officer, office
of the Manager. Telecom Factory, Calcutta, with effect from
the 9th May, 1969, on a purely temporary and ad hoc basis,
without prejudice to the claims of his seniors.

The 12th August 1969
No. 1/W69-SPA.—Tht President is pleased to1 apJWfal Shri

C. A. Dhayananthan an officer of tho grade of Director Postal
Services to the Senior Administrative Grade and wa» posted
as1 Postmaster-General, Madras from 2-5-69 to 8-7-69 on a
purely temporary and ad-hoc basis. On the expiry of the
officiating arrangement the officer reverted as Director Postal
Service1;. Madras on the afternoon of the 8th July, 1969.

K. BHARATHAN, Asstt Dir. Gen. (SO)

New DeIM-1, (he Wh August 1969

No, 1/I4/69-5P.4.—The President is pleased to appoint Snrl
T. R. Sankar&n, an officer of the grade of Director of Postal
Services' to the Senior Administrative Grade and potted as
Postmaster-General, Lucknow from 2M-69 to 18-7-69, on a
purely ad hoc and temporary both. The offlcv rtvsrted as
Director Postal Services on the afternoon of the ltth July,
1969 after the expiry of the officiating arrangement

K. BHARATHAN, Asitt. Dir. Genl. (P&T)
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MINISTRY OF SHIPPING AND TRANSPORT

(Tniuport Wing)

New Delhi, the 5th August 1969

(MERCHANT SHIPPING)

No, 2-MA(6)/69.—On expiry of the leave preparatory to
retirement, Shri T. Berry, Principal Officer, Mercantile Marine
Department, Bombay is permitted to retire from service with
effect from the 31st August, 1969.

RAM KISHORE, Under Secy.

New Delhi, the 8th August 1969

No. E-l(15)/69.—The President is pleased to appoint Shri
K. K. Saraf, an officer permanent in the Assistant'!? grade of
the Central Secretariat Service Cadre of the Ministry of Trans-
port & Shipping, to officiate in the Section Officer's grade of
that service with effect from the 4lh September, 1969, until
further orders,

2. Shri K. K. Saraf, Assistant, Roads Wing is appointed to
officiate as Section Officer in the Transport Wing vice Shri Shiv
Ram, Section Officer, transferred as" Under Secretary to the
Department of Food,

GOPAL LAL MALHOTRA, Under Secy.

5. Shri H. I. Motianey, officiating Divisional Superintendent
in the Junior Administrative Grade, Western Railway, Is
appointed to officiate as Divisional Superintendent in the
Intermediate Administrative Grade on that Railway with effect
from 5th March, 1969.

6. On transfer from Central Railway, Shri M. P. Sathaye,
officiating Deputy Chief Commercial Superintendent in the
Junior Administrative Grade, is appointed to officiate as Divi-
sional Superintendent in the Intermediate Administrative
Grade on Western Railway with effect from 20th March,
1969.

7. Shri J. S. Khergamwala, officiating Deputy General Mana-
ger (General) in the Junior Administrative Grade, Western
Railway, is appointed to officiate as Deputy General Manager
(General) In the Intermediate Administrative Grade on that
Railway with effect from 3rd March, 1969.

No. E(0)///-69PM6/155.—On transfer from Central Rail-
way, Shn R. K. Dandekar, officiating Deputy Chief Signal
and Telecommunication Engineer in the Intermediate Admin-
istrative Grade, is appointed to officiate as Chief Signal and
Telecommunication Engineer (Construction) on Northern
Railway with effect from 25th June, 1969

The 12th August 1969

No. £(0)J//-69PM6/3O.—1. Shri M. Ramji, Deputy Chief
Accounts Officer in the Junior Administrative Grade, Northern
Railway, is appointed to officiate as Deputy Financial Adviser
in the Intermediate Administrative Grade on that Railway
with, effect from 21st February, 1969.

MINISTRY OF RAILWAYS

(Railway Board)

New Delhi, the 1th August 1969

No. E(RB)l/69/LE2/l.—Shn K. T., Puri, Section Officer,
Railway Board, retired from service with effect from the
afternoon of 7-8-1969.

The llth August 1969

No. E(GP)(y5/6/8.—Thv President is pleased to appoint
Shri C. K. SUNDER, Temporary Assistant Engineer, South-
Bastern Railway, permanently to the Indian Railway Service
of Engineers in the Junior Scale with effect from 29-3-1966,

[The Ministry of Railways (Railway Board) Notification
No. E(GP)65/6/8, daled 1-5-1969 notifying permanent absorp-
tion of Shri C. K. Sunder Babu, Temporary Assistant Engi-
neer, South-Eastern Railway to the Indian Railway Service of
Engineers in the Junior Scale w.e.f 29-3-1966 Is hereby can-
celled].

No. E(O)IU-f>9PM6/W.—1. Shri K, B. Mathur, Deputy
Chief Commercial Superintendent in the Junior Administrative
Grade, Northorn Railway, is appointed to officiate as Deputy
Chief Personnel Officer in the Intermediate Administrative1

Grade on that Railway with effect from 8th March, 1969.

2. Shri P, p . Jain, officiating Deputy Chief Engineer in the
Funior Administrative Grade, Northern Railway, is appointed
o officiate as Divisional Superintendent in the Intermediate
'Vdministrative Grade on that Railway with effect from the
iflernocm of 14th March, 1969,

.1. Shri T. I\ Subraumanyan, officiating Divisional Superin-
endent in the Junior Administrative Grade, Western Railway,
s appointed to officiate as Deputy Chief Personnel Officer in
lie Intermediate Administrative Grade on that Railway with
jffeel from 13th March. 1969.

4. Sliri A. V. Jacob, officiating Deputy Chief Engineer in
hii Junior Administrative Grade, Western Railway, is appoint-
;d to officiate an Divisional Superintendent in the Intorme-
Ikii.e Administrative Grade on that Railway with effect from
tv :-f;t'.rnoon of 1 Hh March, 1969.

2. On transfer from Railway Staff College, Baroda, Shri
G. C. Sharma, Senior Accounts Officer (Instructions), Is ap-
pointed to officiate as Deputy Financial Adviser & Chief
Accounts Officer in the Junior Administrative Grade on the
Western Railway with effect from 6th March, 1969.

3. On transfer from Southern Railway, Shri K. Subramanian,
Deputy Chief Accounts Officer in the Junior Administrative
Grade, is appointed to officiate as Deputy Financial Adviser
in the Intermediate Administrative Grade on the Western
Railway with effect from 15th March, 1969,

4. Shri Gian Sagar, Senior Accounts Officer Western OnIL
way is appointed to officiate as Deputy C h i e f A c S t t Officer

ftom° i^srszt*Grade °n that a - a s w a s

o & s°ris?2!S2y
23sa? ivtceB

Nue
s
r
eniRr r 6

N o . E ( O ) l U - 6 9 . P M 6 / 1 7 < i . — S h n S K K h a n n a T •

Administrative Grade Officer^f L J V «H a > a J u n i o r

Service South E a s t e r n ? ^ s ^ & d * ^ .T, ra f f lc

Chief Public Relations Officer in the Intermed;,, ° A?C-at.e fts

..veGrade on that Rai.way, with UectTo'm V I ™ M y ,

B. M. KAUL, Secy,, R[v, B o a r d .
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MINISTRY OF IRRIGATION AND POWER

New Delhi, the 20th June 1969

No. 42/69-F. 9 i4)j69-Adm. II—In continuation of this
Ministry's Notification No. 18/69-F. 9 (4)/69-A<Jm. II, dated the
17tb March, 1969, the President is pleased to appoint the follow-
ing permanent officers of the Assistants' Grade of the C.S.S.
Cadre of the Ministry of Irrigation and Power, to Officiate as
Section Officers in the Section Officers' Grade of (lie seme Ser-
vice, within the Cadre, for the periods Indicated against each,
or until further orders, whichever is earlier.

S. No. Name

1.

2.

3.

4.

5.

6.

7.

8.

Shri P. K. Roy

Shrl A. B. Slnha

Shri R. Seshadri

Shrl N. S. Bhatia

Shri B. K. Bhatnagar

Shrl S. N. Chlbber .

Shrl Gurmukh Singh

Shrl K. L. Chadha .

From

2-5-69

1-5-69
2-6-69

2-6-69

2-6-69

2-6-69

2-6-69

2-6-69

1-5-69
4-6-69

To

31-7-69

3J-5-69
31-7-69

31-7-69

31-7-69

31-7-69

31-7-69

30-6-69

31-5-69
5-7-69

G. S. BAKSH1, Under Secy'

New Delhi, the 6th August 1969

No. 150/69-F. l/n/69-Adm.I.—Tha President is pleased
to appoint Shri K. L. Vif, formerly Vice-Chairman, Central
Water & Power Commission (Power Wing) as Chairman,
High Level Committee of Technical Experts in the Central
Water & Power Commission (Power Wing), in an officiating
capacity, with effect from the forenoon of the 9th July, 1969,
xintil further orders.

M. S. PATHAK, Under Secy.

New Delhi, the 12th August 1969

No. l52/69-F.3/44/61-Adm.I.—The President is pleased to
appoint on promotion, Shri Y. D. Barve, Research Officer
(Engineering),, Central Water and Power Research Station,
Poona, as Chief Research Officer (Grade II) (Engineering)
in the same organisation, in an officiating capacity with effect
from the forenoon of the 1st July, 1969, until further orders.

M. S. PATHAK, Under Secy.

MINISTRY OF INFORMATION AND
BROADCASTING

New Dellii-1. the list July 1969

CORRIGENDUM

No. 6/5/69-Admn.II.-—Ta this Ministry's Notification No.
6/5/69-Admn.II dated 22nd February, 1969, for the words
nnd figures "February 1, 1969" appearing in the last line of
the notification the words and figures "January 31, 1969" may
be suletttuted.

K. K. KHAN, Under Secy.

New Delhi, the 5th August 1969

No. 16(18)69-BD.—The President has been pleased to
appoint Shri S. K. Bhattacharjee, Assistant Station Engineer
A.I.R. Kurseong to officiate in the cadre of Station Engineer
and to post him as Station Engineer, A.I.R, Hyderabad with
effect from 7-7-1969 until further orders.

C B. GIRIDHAR, Under Secy.

New Delhi, the list July 1969

No. 5116169-Admn. //—The President is pleased to appoint
tho following permanent officers of Grade II of the Central
Secretariat Stenographers' Service in the cadre rf the Ministry
of Information & Broadcasting, to officiate in Grade 1 of the
Service with effect from the forenoon of 31st July, 1969, until
further orders:

SI. No. Name

1.

2,

Shri L. R. Lalchandani

Shri M. A, Raman .

Office where working

. On deputation with
I.I.M.C.

. Main Secretariat,

2. Both the above-mentioned officers have been posted in
the Main Secretariat as Grade I Stenographers with effect from
the aforesaid date.

The 5ih August 1969

No. \/Ktn~Admn.il.—The President is pleased to appoint
Shri K. K. Khan, I.A.S. on his transfer from the Government
of Bihar, as Under Secretary to the Government of India in
the Ministry of Information and Broadcasting, with effect
from the forenoon of 291h July, 1969, until further orders.

R. K. GOVIL, Dy. Secy.

Directorate General: All India Radio

New Delhi, the 23rd July 1969

No. 2/47/68-Scor—Consequent on his deputation «A-
India for training Shri K, K. Sharma, Assistant Engineer,
Research Department, All India Radio, New Delhi, relinquish-
ed charge or his post on the afternoon of the 6th March,
1969.

C. S, RAO, Dy. DirectorfAdministration)

MINISTRY OF LABOUR, EMPLOYMENT AND
REHABILITATION

(Department of Labour and Employment)

New Delhi, the 6th August 1969

No. r.i/1/n/69-LWI.ll.—The President is pleased to
appoint Shri Mahesh Chandra, officiating Investigator Grade
1 in Labour Bureau, Simla to officiate on ad hoc basis as
Assistant Director in Labour Bureau, Simla with effect from
rhe forenoon of 8-7-69 until further orders.

MAHINDRA KISHORE, Under Secy.

New Delhi, the J2f/i August 1969

No, 17(7)/69-F«c.7.—The President is pleased to appoint
Shri R, Sathiamoorthy, an officiating Grade III Officer of the
Indian Statistical Service, to officiate as Assistant Directoi
I Statistics) in the Central Labour Institute, Bombay under the
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Directorate General of Factory Advice Service and Labour
Institutes, with effect from the 2nd July, 1969 (Forenoon)
till further orders.

J. D. TRWARI, Under Secy.

(Department of Rehabilitation)
New Delhi, the 4th August 1969

No. H(lH0)/64-Adm.I.—On reversiqp from the Government
>M Zambia, Shri P. V. Gopalan, a permanent Officer of the
Selection Grade of the Central Secretariat Service, assumed
charge of the office of Joint Secretary to the Govt. of India
in the Department of Rehabilitation, Ministry of Labour, Em-
ployment and Rehabilitation, with effect from the foTenoon
of the 24th July, 1969.

No. 8(553)/66-^dm./,—Shri S. D. Bhatia, a permanent
officer of Grade II of the Central Secretariat Stenographers'
Service officiating in Grade I of the Service in the Department
of Rehabilitation, Ministry of Labour, Employment and Reha-
bilitation, has been reverted as Stenographer Grade IT of trie
Service in the same Department with effect from the forenoon
of (he 30th July, 1969.

No. S(5S')/6b-AJw.I.—On reversion from the Government
of West Bengal, Shri Satya Paul, an officer of\Grade I of
the Central Secretariat Stenographers' Service, astfumed charge
of the office of Grade I of the Service in the Department of
Rehabilitation. Ministry of Labour, Employment and Rehabili-
tation with effect from the forenoon of the 30th July, 1969.

IANKI NATH, Under Secy.
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